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ABOLIT!ON     OF     PENSIONS      &    
PRIVY PURSES  OF     DECINDANTS     
OF     MUGHAL EMPERORS   AND   

NAWAB   OF   OUDH 

65.  SHRI LA.. K. ADVANI: 
DR. BHAI  MAHAVIR: 
SHRI   N.   K.   SHEJWALKAR : 
SHRI SUNDAR       SlNGH 

BHANDARI j 
SHRI   PE EM  MANOHAR: 

SHRI SRI KANT MISHRA : 
SHRI NIRANJAN VARMA : 

SHRI     JAGDISH       PRASAD 
MATHUR: 

SHRI J.   '. YADAV: 

Will the PRIME MINISTER be pleased to 
state : 

(a) whether tbe descendants of tne 
Moghal Emperors, the Nawab of Oudh and 
Tipu Sultan have been included in the lis of 
ex-rulers whose privy-purses and pensions are 
proposed to be aboTished; and 

(b) if so, wl,at are the names of such 
persons; and if such persons are not included 
in the list what are the reasons therefor?; 

 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. 
C. PANT) : (a) No, Sir. 

(b) They are not "Rulers" within the 
meaning of article 366 (22) of the 
Constitution.] 

OPINION   POLL     IN     DISPUTED 
AREAS  OF MAHARASHTRA AND 

MYSORE 
66. SHRI A. D. MANI : 

SHRI  MAHAVIR  TYAGI: 
CHAUDHARY   A.   MOHAM-
MAD : 
SHRI  ARJUN  ARORA : 
SHRI  KRISHAN    KANT: 
SHRI  S.   D.   MISRA: 
SHRI B. K. KAUL: 
SHRI   NAWAL  KISHORE : 
SHRI BALACHANDRA 

MENON : 
SHRI M. V. BHADRAM : 
SHRI M.  M. DHARIA : 

Will  the   PRIME    MINISTER    be 
pleased to state : 

(a) whether Government have 
taken any- decision about holdiflg of an 
opinion poll in those areas which are 
under dispute between Maharashtra 
and Mysore; ,  .    , 

(b) if so, what are the details of the 
proposal; ' 

(c) the reactions of the concerned Chief 
Ministers to this proposal; 
 

(d) whether the Central Government 
have evolved any other new formula to 
settle the dispute; if so, what are the details 
thereof; and 

(e) the time by when a final decision  
will  be  taken ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. 
C. PANT): 

(a) Government have no such pro 
posal under consideration. 

(b) and (c) Do not arise. 

(d) and (e) Efforts to . solve this dispute as 
early as possible are continuing, but in view 
of the complexity of the matter the time when 
the dispute is likely to be settled cannot be 
indicated. 

†[   ]    English translation. 


